1

Written Answers

FERA, 1973 have been
granted oa non.repatria-
tion of capital and in-
come basis,

(iii) Where non.resident in-
terest in excess of 409
is held by persons of
Indian origin.

(iv) Companies established in
the Free Trade Zone.

Indicates companies to
whom directives have been
issued uader Section 29 (2)
(a) of FERA, 1973 for
dilutton of non-resident
interest to 40%;.
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SHRI MOHD. MEHFOOZ
ALl KHAN : . '

SHRI CHINTA MOHAN : .

Will the Minister of FINANCE be
pleased to state ;

(a) whether Government  bave
framed package of measures based on the
recommendations of the National Ipati-
tute of Public Finance and Policy to
curb black money;

(by ifso, the details of the said
package: and

(c) if not, by what time the said
package is proposed to bc framed ?

THE. MINISTER OF STATE IN
Tl-.lE MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) No,
Sir.

{b) Question does not arise.

(c) After the public debate on the
report 1s over and suggestions are
received.

Rclease of D. A. Instalments to Central
Government Employees

706, SHRI SATYAGOPAL MISRA:
SHRI VS. KRISHNA IYER :

Will the Minister of FINANCE be
pleased to state :

(a) the number of instalments ot
D A. which are due to the employees of
the Central Government at presen,
according to the increase in consumers
price index;

(b) when Government are goiag to
release the due ipstalments; and

(c) the reasons for delay ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
JANARDHANA POQJARY) : (a)
Consequent on the average index cross-
ing 584 at the end of April, 1985, one
mare instalment of Dearness Allowance
has become due for consideration w.e.f,
1-5-1985,





